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BAR cot;Neil OF DELHI
(Statutory Body ConstItuted under the Advocates Act 1961 )
i/6. Siri Fort lnstitutional Area, Khel Gac>n Margl New .D_?ll!?_y?

Ref. No, , ..ye{in?qg9rv.141/BCD/Dog/2024 Dated : ....1.3.JUn.2024.-.

NO T IF I CATION No. 9 of 2024
Removal Noti6eaBon No. VeNfjeaUonH41/BeD/009/2024 dated 13.06.2CW
to Remove Advocate’s nqmq from the Roll of Bar qouncil of Delhi due to

LL.B De9neLMark9 Sheet npprted to be Fake/Forged

1. It is hereby notIfied for general information that, under the Proviso to Section 26(1) of the Advocates Act,
1961 Orders passed by the SubCommittee of the Bar Council of IndIa on the dates as mentioned below, and
ratified by the General Council of the Bar Council of India name of under mentioned advocates have been
removed from the Roll of the Bar Council of Delhi due to their LL.B Degree/Mark Sheet reported to be
Fake/Forged by theIr concerned Universities:-

Ser
Nos

1.

l- N-ame of-ii; Address as per Records Authority for Rernoval of Name from Roll
of Bar Council of Delhi

Photo of the

Mr.-Atok-

Kumar Singh
{Enrolment

No -
D/6478/2017)

Mr, AloE Kum;r Sir;gh; ! i;r’fatIn;ilbTth IIB Sab-ci in Friiit;;
} S/o Shri Surendra

Kumar Singh
Order dated 14.05.2024 and Ratified by
the General Council of the Bar Council of
India on 28.OS.2024 by Removal
Proeeedings No. 69/2019 (Due to B.A &
LLB Degree/Mark Sheet reported to be
Fake/Forged)

} House No – 738,

! Baghban Apartment
; Sector-28, Rohini

New Delhi-110 085
(Mob-9958587511)
Mr. Devender Singh : Bar2. lai tie;e;ii;

Singh Tyagi,
(Enrolment

FJ () n

D/315/2002)

Hdr;;i'--a--Tri&i;--in1 ;arFIrM{e;
Order dated 24D5.2824 and Ratified by
the Gbneral Council of the Bar Council of

India on 28.05.2024 by Removal

Tyagi,
S/o late

i

M
II Arun Sharma (Rad)

Shri

Singh
Jagan
Tyagityath

7/315 B, Jwala Nagar, i Proceedings No. 12/2021 (Due to LL.B
Shahdara, Delhi –32 ; Degree/Mark Sheet reported to be
{Mob - 9810552219) ! Fake/Forged)
Mr. Anmol Sahota S/o : Bar Council of IndIa Sub-Committee

Mr. Raminder ! Order dated 24.Q5.2024 and Ratified by
the General Council of the Bar Council of
India on 28.05.2024 by Removal
Proceedings No. 70/2019 without going
on the merits of Fake/Forged LL.B Degree
due to death of Sh. Raminder Singh.

3. Mr. Rarninder
Singh,

Advocate
(Enrolment

No -
D/311/2004)

Late

i Singh,
House No W04.

} Lovely Home CGHS Ltd
i Plot -5, Sector-5,
Dwarka, New Delhi-75

@php&+gpO_447)

;,. b Secretary

tEx-gubedar D.K Sharma)
Prepared and Checked By
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BAR COUNCIL OF DEI.HI
(Statutory Body Constituted under the Advocates Act, 1961 )

2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

R6f. No. : Dated :

2

?' .The name of the above-mentioned persons who were enrolled with Bar Counci1 of Delhi as an Advocate
have !ee.n nlncwed from the Roll of the DaF Council of DelhI and LIcense to pracdce as an Advocates stands ’

cancelled with immediate efFect

a
Col Arun Sha-rma (Rad)
Secretary

A!~J',--
{Ex-Subedar D.K. Sharma)
Prep & Checked by
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1.
2

3

4.

5

6.

7.
8.

9.

10.
11.

12.
13,

!prwqrded_fer in8N Inajion tai_
The IA Additional Solicitor General of India+ Suprerne C{}urt of IndIa. New Delhi.
The SecFatary, Bar CouncII of IndIa, 21, Rouse Avenue/ New Delhi
The Seuetanes afAR Bar Associations. Delhi
The Secretaries of All State Bar Cbuacll
The Registrar General Supreme Court of Indiaf New Delhi
Tba Registrar General, High Court of Delhi, New Delhi
The Registrar General, All Hid (hurts in India
The District & Session Judge, Bs Hazari CourtsJ DelhI

District Judges in all 9 Districts of Delhi
The Distdct Magistrates in an 9 Districts of Delhi
The SecfetaIY/ MinistrY of Law, JUstice & Co. Affairs, New Delhi
The Comrnls5 toner of Pollcer New Delhi
Adv concerned.

The
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fiBa faftJg qf+ve
BAR COUNCil OF 6ELHI

(Statutory Body Constituted under the Advocates Act, 1

2/6, Siri Fort InstitutiOnal Area, Khel Gaon Marg, New Delhi-110

961 jl
049

Ref. NyQtifj.%+ iPP/14]/352/2024 6ated .18 Jun -2??4 ....

The Principal District & Session Judge
Room No. 204,
Tis !lazar{ COU!USl
Delhi. 1 IO054

NOTIFICATION No, 09 of 2024

Removal Notification to Remove Name of advocates from
The Roll,of the Bar Council of Delhi due to LL.B Degree/

Mprks Sheet reported to be FRke/Forged
Sir,

Bar Council of Delhi Removal Notification No. 09 of the year 2024 dt 13.06.2024
is submitted herewith fOr your information please.

Thanking you,

/;?

.., A;:S.m,,.„,
Secretary

Bar Council of Delhi

(Ex'Subedar D.K. Sharma)
Prep and Checked By
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OFFICE OF THE PRINCIPAL DISTRICt # SESSIONS jUDGE (Hes): DELHI

No. c.BI- -++L – 3 7/ Gent./Misc./Circulation/2024 Dated, DelhIthe x

nY

ar+

Sub:- Removal Notification to remove name of advocate from the Roll of Bar Council of Delhi due to
LL.B Degree/Marks Sheet reported to be Fake/Forged.

Forwarded a copy of letter Ref. No. Verification/141/352/2024 dated 18/06/2024 and this office
bearIng diary No. 3247/B dated 21/06/2024 alongwith its enclousers received from the Col- Arun
SharmaQ(Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khet Gaon

IVlarg, New+Delhi-110049 (Copy of the Notification enclosed), to be circulated for information to :-

We{\
y
2

'3
4

5

6

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi (except Central-District).
The Ld. Principal Judge, Family Courts (Has), Dwarka courts, Delhi.

All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.
The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same

on the Website of Delhi District Courts as per rule.
Dealing official for uploading the same on Centralized Website through LAYERS as per rules.

P.S. to Ld. Principal District & Sessions Judges (FIQs), Delhi for information.

NDER BEDI)

Officer In-CRJarge, General Branch, (C)

District Judge, (Commercial Court),
Tis Hazari Courts Delhi

Encl. As above
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OFFICE OF THE PRiNCnAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELla

21 %>b '- :IIB'It
M /Cirl./Genl./West/THC/2024 Dated ob /q/hl

CIRCULAR

Sub:- Removal Notification to remove name of advocate &on the Roll of Bar
Council of Delhi due to LL.B Degree/Marks Sheet reported to be
Fake/Forged.

Forwarded copy of Endorsement Letter No. 37772-37902/Genl,/Misc./Circulation/2024

Dated 02.07.2024 along with copy of Letter Ref. No. Vwification/141/352/2024 Dated

18.06.2024 Bearing Diary No. 3247/B Dated 21.06.2024 of Office of the Principal District &

Sessions Judge (Headquarters), Delhi & copy of Notification No. 9 of 2024 Bearing Ref. No

Verification/141/BCD/009/2024 Dated 13.06.2024 from Col. Arun Sharma (Retd.), Honorary

Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Mars New Delhi –

110049 received, on the subject cited above, from Ms. Ravinder Bedi, Officer Ld. Incharge,

General Branch, Central District/Ld. District Judge (Commercial Court), Tis Hazari Courts, Delhi

for information and immediate compliance/necessary action, if any, to:-

1.

2.

3

4

All the Ld. Judicial Officers, West District, Tis Hazari Courts, Delhi

The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for

uploading the same on Centralized Website through LAYERS as well as on the Website of

West District

P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,

Delhi

The R&1 Branch, West District, Tis Hazari Courts, Delhi with the request for uploading

the same on LAYERS

(Ajay &uptO
District Judge (Commercial Court) -05/

Officer Incharge General Branch,
West District. Tis Hazari Courts. Delhi

Enclosure:- As above


